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O R D E R 

07.02.2020  None present for the Appellant. Counsel for Respondent 

states that on last date, he had noted the next date as 11th February, 2020. 

The proceeding shows date as 7th February, 2020. Counsel states that there 

may be some confusion.  

List the Appeal ‘for admission (after Notice)’ on 11th February, 2020.  

 

  

     [Justice A.I.S. Cheema] 
      Member (Judicial) 

 
 
 

(Justice A.B. Singh) 
Member (Judicial)  

 
 

 
[Kanthi Narahari] 

Member (Technical) 

 
/rs/md 


